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OPEN CoUL:T 

CENTRAL. AJI.IINI.ir-kATIVE 
ALLAHABAD  BE-NCH,  ALLAHABAD. 

Allahabad this the 17th day of January 2002. 

QUORUM : ION. MR. 	DAYAL,-. 

I ON. 'il..■ 	Afi 

57 of 2000. 

in 
I.G.1730 of 1992. 

Union of I ndia through secretary Ministry of Home PersonrieJ. 

fraini 	PUblic Grievances, North Block, New Delhi and 

others... 	 ..... Applicants Respondent 

Counsel fir applicant : ri P. at hur 

Versus 

Gulzar Khan and others.... 	...espondents Applicant 

CounS3 	or l''eS9Orldellt5  : rj ... Verna. 

L., 	kei AL) 

EY HON. £vR.  . D,AYALL  

This review petition has been filed by the 

resPoncle ts in C.A. for review of order and judgment dated 

25 .5 .200 	The grounds on which review has been prayed 

for are That instructions issued by Govt. of India could 

not be r:ferred to or brought on record at the time of 

hearing if this case and that instructions of 1979 has 

changed. another ground taken is that the applicants have 

not put n 240 days in a calender year. 

2. 	Prior to this application review application 

Hos.5 6/0 and 55/00 had already been considered and dispose 

of and t is review petition is 'also 'against the same 

judgment which was considered, in the other two review 

petition-. The reasons for dismissal of review petition 

are give in order dated 4.3.2001 in review application 

No.56/00. For the :same reasons, this review petition is 

also ste ds dismissed. 

There shall he no .order as to costs. 
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